FORM A

PUBLIC ANNOUNCEMENT -
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [DESIMRAN CARTONS PRIVATE

LIMITED]
. RELEVANT PARTICULARS
1. | Name of corporate debtor DeSimran Cartons Private Limited
2. | Date of incorporation of corporate debtor 21* October 2002
3. | Authority under which ‘corporate debtor is | Company incorporated  under the
incorporated / registered Companies - Act, 1956 registered with
Registrar of Companies, Maharashtra
(Mumbai).
4. | Corporate Identity No. / Limited Liability | U74999MH2002PTC137629
Identification No. of corporate debtor '
5. | Address of the registered office and principal | Kulkarni House, 2" Floor, Ghantali Road,
office (if any) of corporate debtor Naupada, Thane-400602, Maharashtra,
India.
6. | Insolvency commencement date in respect of | Hon’ble NCLT, Mumbai Bench Order
corporate debtor Pronounced on: -23™ July, 2021.
Copy of Order Uploaded on the Website:-
28" July, 2021.
7. | Estimated date of closure of insolvency resolution | 19" January, 2022
process
8. | Name and registration number of the insolvency | Mr. Vivek Muralidhar Dabhade
professional acting as interim resolution | IBBI Registration No. IBBI/IPA-001/IP-
professional P00306/2017-2018/10570.
9. | Address and e-mail of the interim resolution | B-13, Trupti Garden, Near Harshal Palace,
professional, as registered with the Board Wadgoan BK II, Pune-411051
Email:cavivekdabhade@gmail.com
10. | Address and e-mail to be used for correspondence | B-13, Trupti Garden, Near Harshal Palace,
with the interim resolution professional WadgoanBK II, Pune-411051
Email:desimrancirp@gmail.com
11. | Last date for submission of claims 11™ August, 2021
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and | Web link

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in‘home/downloads




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the DeSimran Cartons
Private Limitedon 23" July, 2021.

The creditors of DeSimran Cartons Private Limited, are hereby called upon to submit their
claims with proof on or beforel 1" August, 2021to the interim resolution professional at the

address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form

CA.[Not Applicable]

TobhadaX

Mr. Vivek Muralidhar Dabilﬁde '
Interim Resolution Professional
Registration No : IBBI Registration No
Date: 29" July 2021
Place: Pune
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1, Bharati, Spouse of
Lad Bakulesh Chhotalal
resident of 201, Satyam
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From Bharati, To Bharati
Bakulesh Lad vide
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Assam govt issues travel advisory,
says going to Mizoram is not safe

TORAAGARWALA
SILCHAR, JULY 29

FOUR DAYS after six Assam Police
personnel were killed in violent
clashes at the Assam-Mizoram
border, the Assam government
Thursday issued an unusual
travel advisory asking people not
to travel to Mizoram citing a
“threat to personal safety”.

Mizoram, meanwhile, ob-
jected to a large contingent of
Assam Police personnel being
mobilised at the interstate border.

Assam's advisory, from the
state's Home and Political
Department, said: “Given the
critical prevailing situation, the
people of Assam are advised not
to travel to Mizoram as any
threat to personal safety of peo-
ple cannot be accepted.” It also
advised people of Assam, who
stay in Mizoram for work, to “ex-
ercise utmost caution”.

The notice said there had
been several cases of violent
skirmishes in the border area,
and that the latest incident had
led to indiscriminate firing on
police personnel as well as civil-
ians in Cachar district.

“Even after this incident, cer-
tain Mizo Civil society, students
and youth organisations are con-
stantly issuing provocative state-
ments against the state of Assam
andits people. It has beenreliably
learnt from video footage avail-
able with Assam police that many
civilians are heavily armed with
automatic weapons, etc. In view
of the above and with the purpose
of ensuring safety and security, a
travel advisory is hereby issued to
all the people of Assam,” it said.

In Mizoram, Home Secretary
Lalbiaksangi wrote in a letter to
the Centre's Additional Secretary
in-charge of Northeast that
“armed personnel of Assam
Police were moving to Dholai
and Hawaithang areas, which
are along the interstate border”.

“In view of the tense situa-
tion at present, mobilisation of a
large contingent of police at the
interstate border by Assam is
quite objectionable,and will lead
to apprehensions and panic
among the people on both
sides,” the letter said, while urg-
ing the Union Home Ministry to
direct Assam to refrain fromsuch
reinforcement.

Since the clashes at the
Lailapur (Assam)-Vairengte
(Mizoram) border, an uneasy
calm has prevailed at the site,
with the Union Home Ministry
ordering deployment of central
forces.

On Wednesday, after ameet-
ing of Union Home Minister
Amit Shah with Chief Secretaries
and DGPs of both states in Delhi,
itwas decided that the two sides
should “continue discussions
mutually to resolve the border
issue in an amicable manner”.

The two states share a 164.6-
km border between Assam's
Cachar, Hailakandi and
Karimganj districts, and
Mizoram's Kolasib, Mamit and
Aizawl. While tensions have
been flaring over the past year at
different spots of the contested
border, Monday’s incident was
the most violent.

On Wednesday, Mizoram
Chief Minister Zoramthanga had
tweeted a video of Assam resi-

dents receiving Covid vaccines at
a church hall in Aizawl, with the
message: “Our Assam brethren
receiving their Covid vaccines ata
Local Church hall in Aizawl. Non-
Mizos fromall walks of life within
Mizoram are at peace. I urge

everyone to remain peaceful and
refrain from any sort of violence.
NorthEast will always be One.”
In two more directives issued
Thursday, Assam ordered that all
vehicles entering the state from
Mizoram be checked for “illicitdr-

ugs”, but also asked senior police
officers and deputy commission-
ers in Cachar and Kamrup (Metro)
districts to “ensure the safety and
security of persons belonging to
Mizoram staying at Mizoram
Houses at Guwahati and Silchar”.

PUNJAB STATE POWER CORPORATION LTD.
Repd. Office : PSER Head Office, The Mal Patsis- 141001

“7' ’ Cofparate Idenbty Number L0IDSPEZ0DEGCIEIETS - Websie - www pepciim
& _ Contac No. B5481-22782
Tender Enguiry No. 238/55-I{D Daled: 20.07 2021
CE/Substation Design/ TS Organization, C-1 Shakh Vihar PSP
invitas E-fander for Design, Manufacture, Testing, Supply & Delvery of 33

GBIV Current Transformers. For detailed NIT & Tender Specification, please rele
to hifps:/'eproc puniab gov.in from 30.07 2021 (09:00AM onwards
Note: Corrigendum and amendments, if any, will be published online at

nitps ifeproc Eun|a|:u Qov.in

DEPwD, Government of India

ADMISSION NOTIFICATION

REHABILITATION COUNCIL OF INDIA (RCI)
|A Statutory Body of Ministry of Soclal Justice and Empowerment]

E-mail; ri-depwd@gov.in Website: www.rehabcouncil nic.in
Tl 0113-26532408, 26530384, J6534287, 26531816

CERTIFICATE IN COMMUNITY BASED INCLUSIVE DEVELOPMENT (CBID)
|\ COMPETENCY BASED TRAINING PROGRAMME]
Jaintly Developed By RO & Universty of Melbourne, Australa
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J BC's 3ppeoved Tralni LllI"J.i*.:TL.:' T Lt
1 MNIEHD I'-'h.lml:al 2, NIEPMD, Chenral, 3. MIEPID, Secumderabad, 4. SYNIRTAR, Cuttack, 5. MIEPVD, Dehradl.m 6. H'lﬂ' Kokatz
7. CAC, Sundarnagar, 8. SIRTAR, Aohtak 9. Azkasnha Lions tnstitvte, Ratpur, 10. BPA, Ahmedabad, 11. Bethany Soclety, Shillong, 12 CBIM
Bengalury, 13, Holy Cross Service Society , Trichy, 14, HCH, Herbertpur, Dehradun 15, SNEH , Nagda, MP 16, Shishu Sarothi, Guwahati,

For further detalls ke phone number, e-mall kd, website of the above tralning Institutes, candidates are advised to visit Council's website
www.rehaboouncil.nic.in,

CBID programme has been developed with an objective to create a pool of grass-root rehabilitation “Divyang Mitra" at
community level who can work alongside "ASHA" and "Anganwadi workers” to deal with Cross Disability lssues and laciltate
main streaming of persons with disabilities in the society. The programme has been designed to provide competency based

knowledge and skills among these Dl.-.-arg Mitra to enhance their ability for rehabelitation nf pem:"s with disabili
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SaBent Features

No Admissacn fee, no entrance test, admission will be given on merit basis
{Maris obtained at class Xth).

Local candidates having waorking experience in the community
work and persons with disabilities with llved experience.

On successful completion of tralning followed by examination, the CBID

Parents/ Sblings of persons with disabilities, Wamen candidates

workers will be termed as ‘Divyang Mitra', are encouraged to apply.
Candidstes possessing higher qualification will be given preference | At present this training programme will be conducted in Hindi
Certifization by Nationad Board of Examination In Rehabiiitation (NBER). and English Languages only.

Selected candidates (PwD Candidates Rs. 700/- per month & General Candidates Rs. 500/- per month) will be eligible for stipend, subject to
fulilment of stipulated guiﬂﬂm l:lnﬂl-d.lm can opt any theee Imstitutes of thelr cholce in order of preference

interested candidates hr! lﬂr
of apolication ﬁ:lrrn otz Irpre

Gauncl's webste forturher detalls e colrse detals; apphication farm, Jast dite fog subission

atet may cownload the application fprm from the Ewntﬂr § 25 well a8 tralning Institutes webste.

Applcation form will bﬁulllitll-l' from 27uly, 2021 '

Last Date for Submission of Applications : 10August, 2021

1" BATCH OF CBID TRAINING PROGRAMME WILL BE EDM[HED FROM LAST WEEK OF AUGUST, 2011,
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FORM A - PUBLIC ANNOUNCEMENT

{Under Reguéaton & of the Inscévency and Bankruphcy Board of india {Insolvency Resaktion
Prociss far Corparale Persons) Reguiatans, 2016)
FOR THE ATTENTIOM OF THE CREDITORS OF
[DESIMRAN CARTONS PRIVATE LIMITED]
RELEWAMT PARTICULARS

L g of coeporate debfor De&mrgn I:arlur:E. Limited
-+ nﬂﬂ'l E_'@B

ilﬂﬁ].lﬂ.l'_\l_ﬁﬂ.[ﬂﬂ[ﬂ.iﬂ_ﬂﬂﬂﬂf_
X, | dutharity under which comporate debtar is

l:n'npam.' lnmrpr:-raled unoer the
Incorporated [ registered

Companses Act, 1856 registered with
Registrar of Comganies, Maharashira
{Idu i},

4. |Corporate ldenatity Ma_/ Limited Liabilty [ L7 H2002PTE137620

identdication No. af corporale deblar
b, | Eddress of the regisfzred offica and Eulkamnl Houwse, 2nd Floos, Ghantah Boad,

principal affica (6 any) of corporats debbar) Maupada, Thans-400602, Makarashlna,
India.

Hon'bea NELE Murmbal Bangh Cirder
Pronaunged an; - S3rd July, 2021

Copy of Drder Uploaded on the Website:-
2ath July, 2021

B, [Imsalvency commeancemsant daie in
respect of corporate dabior

/. |Estimated date of closure of insoivency | 19t January, 2022
:I' rn
§. [Name and registration number of the M. Vivek Muralidhar Dabhade

Insolvency professional actng &5 ebarim
| ]

IBBl Regisiration Mo, [BELIPA-DDT P
PO0306 201 7-2018/10571

B, [Address amd g-rail of the interim
resspluban professional, ag registerad with
the Board

B-13, Truphi Garden, Mear Hasshal Palace,
Wadpoan BK I, Pune-£11051

Ernail; ca-amhdahh%mail.mm
B-T3, Trupli Garden, Near Harshal Falace
Wadpoan BK I, Purs-411051

Email: desimrancipagmailcom

0 Auddress and a-mail b ba used lar
cormaspondence with the interim
respiution professional

Last date far sunmession ol clams 11th Asgust, A6

| —,

|Classes of creditors, if any, under clause [ Mot Applicably
) of sub-section (&) of section 21,
ascertaingd by the mterim resolution

professional

T4.|Names of Insoivency Professionals
idertitied to act as Authossed
Representative of credions in a class
(Three names for gach class)

Mot Applicable

1 Web link:

hittpesd il g v ind sy dos o ad &

o

{a) Relevant Forms and
(b) Defads of authorized reprasentalives
are awailable ab

Falice & hereby givan that the Mational Comparny Law Trbunal has ardered the commencement of &
corporale insolency rescution process of e Desimcan Carons Privale Limied con 23nd July,
2021,

The creditors of DefSimran Cartong Private Limited. are hereby calied upon to submit thelr claims
with proaf an or befars 11th Awgust, 2021 to the mterm resolution professional at the address
menticned againstantry Mo. 10.

The Francial creditees shall subenil their claims with prool by eecionic means arly. All sEr
B CIRORS oy’ SULemit T Gl with prosalin person, By pastor by eeciranic means

f financial craditor helanging o A class. as ksted 2gainst the enfry No. 12, shall ndicate is choice of
authorised representative from amang the three insclvency professionals listed against entry Mo 13
bo ack as authorised representalive of tha class [spacity class] in Form CAL [Not Applicahble]
Submission of fakse or misleading proofs of claim shall aliract penalties.

i

Wr Vives Muratidhar Dabhade

Inenim Fesohiion Prodessionsl

 FORMNO.URC-Z

Advertisement giving notice about
registration under Part | of Chapter XXI
[Pursuant to section 374(b) of the Companies
Act, 2013 and Rule 4 (1) of the Companies
(Authorised to Register) Rules, 2014]
1.Notice is hereby given that in pursuance of
sub-section (2) of Section 366 of the]
Companies Act, 2013, an application is
proposed to be made after fifteen days
hereof but before the expiry of thirty days
hereinafter to the Registrar at Central
Registration Centre (CRC) Indian Institute off
Corporate Affairs (lICA), Plot No. 6, 7, 8,
Sector 5, IMT Manesar, District Gurgaon
(Haryana), Pin Code-122050 that TOY.
AGRI SOLUTIONS LLP (LLPIN
AAS-0420) a LLP may be registered
under Part | of Chapter XXI of the Companie

Act 2013, as a Company limited by Shares.

2.The principal objects of the company are a
follows:

“To solve problems and infuse efficienc
in the agriculture ecosystem with
technology as the enabler to engage an
empower the farmers and the Tracto
and other Agricultural equipmen
owners through TOYA application
platform”.

3.A copy of the draft Memorandum and Articles}
of Association of the proposed Company may
be inspected at the registered office at ~ 4/1,
MARUTI COMPLEX, 2nd FLOOR ABU H/W,
PALANPUR,BANASKANTHA-385001,
INDIA

4 Notice is hereby given that any person
objecting to this application may
communicate their objection in writing to the
Registrar at Central Registration Centrgl
(CRC), Indian Institute of Corporate Affair
(IICA), Plot No. 6,7, 8, Sector 5, IMT
Manesar, District Gurgaon (Haryana), Pin
Code-122050, within twenty one days from
the date of publication of this notice, with 4
copy to the Company at its registered office.

NAME OF APPLICAlg'g/S'

1. RAMILABEN KIRANKUMAR PATEL
(Designated Partner

2. HITESHBHAI PREMJIBHAI CHAUDHAR
(Designated Partner

Date : 30.07.2021 | Place : Palanpur

]
i m asher Rasta, Satellite, Ahmedahbad-380015, Gujarat, India. Phone: 91 079 26762019, (D)
n m 26763510 (G), Email : satahm@hankofbaroda.com, Web : www.bankofbaroda.com

[SEE RULE 8(1)] POSSESSION NOTICE (FOR IMMOVABLE PROPERTY

creds, c Ulile Jriceu oeirg c AULNO cU U cl O DdlTK O DdliOUd UrJe
the Securitisation and Reconstruction of Financial Asset and Enforcement of
Security Interest Act, 2002 andin exercise of powers conferred under section 13(12
read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued demand
notice dated 19.05.2021 calling upon the Borrower M/s. Kothari Automobiles
Proprietor M/s Rutu Auto Gas Pvt Ltd [Directors: Shri Chirag
Chandrakantbhai Shah, ShriNayanbhai Manubhai Bhow]and Mortgagor Shr
Tushar Shantilal Kothari to repay the amount mentioned in the notices
aggregating Rs.1,04,26,742.85 (Rupees One Crore Four Lac Twenty Six
Thousand Seven Hundred Forty Two and Paisa Eighty Five only) with furthe
interest thereon as mentioned in the notice, till the date of payment and incidenta
expenses, costs, charges incurred / to be incurred less recovery within 60 days
from the date of receipt of the said notice.
The Borrower / Guarantor / Mortgagor having failed to repay the amount, notice ig
hereby given to the Borrower/ Guarantor / Mortgagor and the public in general that
the undersignedisin Symbolic Possession of the property described herein belo
in exercise of powers conferred on him under Sub Section (4) of Section 13 of Acf
read with Rule 8 of the Security Interest Enforcement) Rules, 2002 on this the 26"
day of July of the year 2021.
The Borrower / Guarantor / Mortgagor in particular and the public in general ig
hereby cautioned not to deal with the property and any dealings with property wil
be subject to the charge of the Bank of Baroda for an amount of Rs.1,04,26,742.85
(Rupees One Crore Four LacTwenty SixThousand Seven Hundred Forty Two
and Paisa Eighty Five only) with further interest thereon as mentioned in the
notice, till the date of payment and incidental expenses, costs, charges incurred/to
be incurred less recovery.
The borrower's attention is invited to the provisions of sub- section (8) of section 13
of the SARFAESI Act, in respect of time available, to redeem the secured assets,
» RIF ON U VIMOVAE PROF
a plece and parcel or property owhed by [ U [ notnhari being
Prlvate Plot No 9 admeasuring about 294.80 Sq. Yards i.e. 246 48 Sq Mtrs along wit
construction on the Ground Floor, First Floor and Second Floor admeasuring about
310.39 Sq. Yards i.e. 259.52 Sq. Mtrs of Residential Bungalow there on in the societ
known as "Parvatinagar" situated lying and being at Mouje Vejalpur, Taluka City in the
Registration District and Sub District of Ahmedabad and bounded as

East : Road West : Sub Plot No 13

North : Flat South : Road

Date : 26/07/2021 Authorised Office
Place : Ahmedabad Bank Of Baroda

CIN-L65910KL1992PLC006623, IV/470A (old) WE38A(New),
Manappuram House, Valapad, Thrissur, Kerala - 680 567.

MANAPPURAM FINANCE LTD.

GOLD AUCTION NOTICE

The pledges,in specific and the public, in general, are hereby notified that public
auction of the gold ornaments pledged in the below accounts is proposed to be
conducted at the following branches on 16/08/2021 from 10.00 am onwards. We
are auctioning gold ornaments defaulted customers who have failed to make
payment of his/her loan amount despite being notified by registered letters.
Unauctioned items shall be auctioned on any other days without further notice.
Changes in venue or date (if any)will be displayed at auction centre and on
website without any further notice.

List of pledges:-

BHARUCH, ANKLESWAR BHARUCH, 114640700022417, 2500, 2583, 2600,
2847, 2950, 2960, 3053, 3054, 3109, 3138, 3139, 3140, 3141, 3142, 3143, 3144,
3226, 3256, 3880, 3881, 3882, 3895, 3899, 3902, 3909, 3915, 3919, 3923, 3924,
3925, 3927, 3928, 3932, 3933, 3936, 3937, 3945, 3947, 3948, 3953, 3954, 3955,
3959, 3960, 3967, 3968, 3969, 3970, 3978, 3979, 3980, 3991, 3992, 3997, 3999,
4010,4012,4013,4027,4035,4037,4038, 4040, 4041, 4045, 4046, 4047, 4048,
4049, 4050, 4051, 4059, 4060, 4061, 4064, 4065, 4070, 4072, 4076, 4077, 4078,
4080, 4082, 4085, 4086, 4087, 4088, 4090, 4098, 4105, 4108, 4110, 4112, 4113,
4118, 4124, 114640730010735, 0748, 0749, 0809, 0846, 1039, 1051, 1071,
1094, 1207, 1208, 1209, 1210, 1211, 1212, 1213, 1782, 1790, 1830, 1833, 1838,
1846, 1847, 1853, BHARUCH STATION ROAD, 116020700019080, 9706, 9845,
116020700020166, 0246, 0390, 0724, 0728, 0730, 0744, 0746, 0748, 0762,
0777,0792,0797,0803, 0804, 0808, 0817, 0820, 0828, 0830, 0831, 0832, 0833,
0834,0841, 0842, 0856, 116020730010407, 0429, 0942, 0950, 0953, AIE MATA
ROAD, 117150700025621, 117150700030141, 0363, 0511, 0590, 0661, 0716,
1314, 1315, 1325, 1326, 1333, 1335, 1337, 1354, 1355, 1372, 1387, 1388,
117150730008818, 9016, 9368, 117150730010686, 0690, 0717, 0720, 0721,
0723, 0754, 0802, 0818, 0819, 0830, 0871, 0893, 117150780000003,
MAHIDHARPURA, 117100700025164, 5259, 5268, 5378, 5502, 5503, 5504,
5505, 5605, 5649, 5701, 5755, 5930, 6392, 6394, 6402, 6403, 6415, 6417, 6427,
6428, 6460, 6482, 6486, 6490, 6497,6498, 6501, 6518, 6538, 6543, 6545, 6559,
6563, 6564, 6565, 6569, 6570, 117100730010263, 0341, 0508, 0509, 0513,
0878, 1105, 1114,1129, 1141, 1154, 1167, 1168, 1194, 1215,

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submit Rs. 10,000/- as EMD (refundable to
unsuccessful bidders)by way of Cash on the same day of auction. Bidders should
carry valid ID card/PAN card. For more details please contact 9072604049.

Authorised Officer
For Manappuram Finance Ltd

ONLINE TENDERING Road & Building Department Government Of Gujarat.
TENDER NOTICE No SK 03 OF 2021-22
In the name and on behalf of Governor of Gujarat State the Executive Engineer, (R&B)

1B Fesgistration Mo, IBEVPA-O01,02-PO030E 201 T-1810570
Oiate: 30t July 2021 Pace: Purs

ONLINE TENDERING Road & Building Department Government Of Gujarat.
TENDER NOTICE No SK 01 OF 2021-22

In the name and on behalf of Governor of Gujarat State the Executive Engineer, (R&B)
Division, Rajpilpla Dist. Narmada. Phone No. 02640-222939 invited online tender Sr. No. 01 to
02 Tender in R&B Dept. & NWR & WS Dept. from the Experienced Contractor. Estimated cost
of the work is Rs.49.86 Lac to 49.90 Lac.

The Bid documents will be available on web site https://rnb.nprocure.com and also on
Information department website www.statetenders.com For further particular visit us on above
mentioned website up to 18.00 hours on Sr No. 01 to 02 Works dated 05-08-2021 Scanned
copy of Demand Draft for Tender fee, FDR for EMD, EMD Exemption certificate copy, BANK
SOLVANCY & REGISTRATION CERTIFICATE shall have to be submitted online as per the e-
tender notice para 5.1 to 5.5 other wise Tenders shall be considered non responsive While true
copies of these documents are to be submitted for work no 01 to 02 to the Executive Engineer,
Rajpipla (R&B) Division, Rajpipla from Dt.: 06-08-2021 to Dt.: 12-08-2021 by R.P.A.D. / Speed
Post. INF/Narmada/135/2021-22

Nagarik Sahakari Bank Ltd.

{(Multistate Scheduled Bank)

Ay ——————————————

m Rajkot Possession Notice
(For Immovable Property)

i 1)

Tha undarsigned bisng tha authorzed officer of Rajkot MNagark Sahakari Bank Lid
Securitization and Reconstruction of Financial Asssts and Enforcement of Securty interest Act, 2002 Saction
132} and n axarcise of posars conlemed under the Secunty inkarast (Enforcemant) Hules, 2002 |ssuad @ demand
mnbics dated DEAL2017 oy Flr_l-']r_.' A D Poat Calling upon Bceri et MBI Jl.lplbﬁl'l Bharalkumar o filnulry
e amount manbioned in he notics beng Rs.14,25,893=00 (Rupees Fourteen Lakh Twenty Five Thousand
Eight Hundred Ninely Three Only) and interesi theveon dua from 0102017 within 60 days from the dalo
of recainl of the said notice. The bomowers hay g laded o repay the amouni hErEDy Qiven o e
Bt oS, Quardantons and ha public in gandral thal e pndersigned has takean possesastn ol Proparty describked
harain balow through Mamialdar & Executre Magistrate Rajkot (West) on 26072021 in pursuance of the Order
DLIOAOR0TE ssued by the Hon, Disi. Magsirale Ragol onder section 14 of tha SARFAES] Acl-2002. The
DOrTonanir 1IN DarieCLlar, e guaraniors and [ha pulthc n genéral 5 horeDy caulonid nol 1o déal wilh [ iedbowang
proparty ano ey r!:‘--‘1i-r'l-'] with thia proparty wall be sutect o the chame of ﬁ.-l_.lh.-:’l'. F'-|.1'|-._;|.1r k Sahakan Bank Lid
Aajkot for an amount outstanding a3 on 29022020 Ra.19.01.T14=00 (Rupees Nineteen Lakh One Thousand
Seven Hundred Fourieen Only) + interest thereon due from 01032020,

H.O. Rajkot undar tha

MOICE S

Dtlc:lpllnn ul' F‘mp-nrl]l

Irnrrw.w-dhlf.' F’r-:nper!',.- &l _I-J'E‘ﬂ i H=||nﬂl s 51 ‘_-..n:l.n I'_'l | Hﬂ. P H1:|H.-|’.I‘ I;. ry Eler.hn lh..i r'. Lu ,--_i".-..u ‘-n-rru.el "1|-:n 1
Proparty known as Meghgi Vala Lekih Mo, 13 Dated 30011826 paiki City Surey Ward No.2 paikd City Survey
Mo, 1539 Palki Land Approx. 68-5-141 Sq. Yards (Approx. 58-T6 Sg. Meter) along with construction standing

thaneon acguined Vide Regd. Sale dead No 6978 Dated 3I0/082016 in the Name of SmiJalpaben Bharmibhai
Malvi and boundad n 88 wunider:-

Morh © Road East : Other's Property

South : Ram Mandir and Others property West - Other's Property

(Short Address: Bedinaka, Kadiyawad-1, Rajkot. classification. For and on behalf of For ECOPLAST LIMITED
Place : Rajkot Authorized Officer, Place: Ahmedabad Ardi Investment & Trading Company Limited | - { pface: Mumbai Antony Alapat
Date : 29/07/2021 Rajkot Nagarik Sahakari Bank Lid., Head Office, Recovery Dept., Rajkot. Date: 29/07/2021 Gautam P. Sheth (Managing Director) Date: 29thJuly 2021 Company Secretary

Division, Rajpilpla Dist. Narmada. Phone No. 02640-222939 invited online tender Sr. No. 01
Tender in B-1 From in R&B Dept. & NWR & WS Dept. from the Experienced Contractor.
Estimated cost of the work is Rs.16.28 Lac.
The Bid documents will be available on web site https://rnb.nprocure.com and also on
Information department website www.statetenders.com For further particular visit us on above
mentioned website up to 18.00 hours on Sr No. 01 Works dated 05-08-2021 Scanned copy of
Demand Draft for Tender fee, FDR for EMD, EMD Exemption certificate copy, BANK SOLVAN-
CY & REGISTRATION CERTIFICATE shall have to be submitted online as per the e-tender
notice para 5.1 to 5.5 other wise Tenders shall be considered non responsive While true copies
of these documents are to be submitted for work no 01 to the Executive Engineer, Rajpipla
(R&B) Division, Rajpipla from Dt.: 06-08-2021 to Dt.: 12-08-2021 by R.P.A.D. / Speed Post.
INF/Narmada/136/2021-22

ARDI INVESTMENT & TRADING COMPANY LIMITED

CIN : L65923MH1981PLC024912
Address: Shop No. 3, Hemu Castle, Dada hari Road, Nr. Gokhibai School Vile Parle West, Mumbai, Maharashtra-400056.
Phone : 9898614159, Email: compliancingardi@gmail.com

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE QUARTER ENDED ON 30TH JUNE 2021

(Rs. in Lacs
Quarter Quarter Quarter Year
Sr. _ ended on ended on ended on ended on
No. Particulars 30.06.2021 | 31.03.2021 | 30.06.2020 | 31.03.2021
Unaudited Audited Unaudited Audited
1| Total Income 0.00 103.69 0.00 103.69
2 | Net Profit for the year before tax -6.01 98.94 -0.01 98.76
3 | Net Profit for the year after tax -6.01 89.94 -0.01 89.76
4 | Total Comprehensive Income for the year 0.00 103.69 0.00 103.69
5 | Paid up Equity Share Capital 40.00 40.00 40.00 40.00
6 | Other Equity Excluding Revaluation Reserve - = - -
7 | Earnings per share (Face Value of -1.50 22.49 0.00 22.44
Rs. 10/- each) - Basic and Diluted
Note:

1) The above Financial Results were reviewed by the Audit Committee and Approved by the Board of Directors at their respective
Meetings held on 29th July 2021.

2) The Statutory Auditors have carried out Limited Review of the above standalone financial results for the quarter ended 30th June
2021 as required under Regulation 33 of SEBI (Listing Obligations & Disclosure Requirements) Regulations, 2015.

3) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of
SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the same is available on the websites
of the Stock Exchange(s) and the listed entity.

4) Previous periods figures have been regrouped/reclassified where considered necessary to conform to current period's

Classifieds

PERSONALC

Name Changed (CHANGE OF NAME

r g I, h d dL
In the Birth Certificate of e Chandeapedkash
Yash Rajendra Desai the St B ari
mother's name is wrongly bl
recorded as Anitaben [H;*?E'ih;LJE-g‘gfjd&darza-1ﬂ
dve Cnan ¥ ame
Whose mother's name is from LAKSHMI to
LAXMI
actually Nita. Resi. CHANDRAPRAKASH
(136, Alankar Apartment, fmaﬁ;ﬁ&
Vejalpur, Ahmedabad B At

CHANGE OF NAME CHANGED
| have Changed OF NAME
my old name | HAVE CHANGED

OF NAME FROM
f“:l"." Faﬁﬁl Goral ALLA RADHA RANI
iteshkumar TO POLISETY
to New name RADHA RANI
Patel Goralben ---: ADDRESS :----

. M1, ADITYA NAGAR,
J'-'n]l.51ur NEAR BIRLA MA”DIR'
Hadiaﬁghtml. Sector - 23 VERAVAL - 362266,

Gandhinagar - 382023 DIST - GIR SOMNATH

e e e e

— BUSINESS _ ~—  PERSONAC

I, Dhamboliyawala mubin-
abanu abdul razzak
Residing at motivahor-
vad, moriwala no darwa-
jo, modasa-383315,
gujarat, have changed
my name to
Dhamboliyawala mubina-
banu Abdulrajjak.

0050181507-1

Earn Daily unlimited. grow
medicinal mushrooms at
home. we buy. farm
videos avbl watsapp ur
name.8421321957
PatilExports(R).

0090288535-1

IMPORTANT

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify,
its contents. The Indian Express (P)
Limited cannot be held responsible for|
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering into
any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

I, Ravender Singh Taxak,
resident of 1024/3 CWE
complex, Air Force
Station Bhuj, have
changed my name from
Ravender Singh Taxak to
Ravinder Singh Taxak.
vide affidavit dated
19/07/2021 at Bhuj

0050181508-1

ECOPLAST LIMITED

Regiisterad Office:National Highway No. 8 Water Works
Cross Road, Abrama, Valsad = 396002 Gujaral
Tel: (02632) 226157, Fax: (02632) 226073
Corporala identification Number (CIN): LZ25200GJ1981PLCDD43TS
E-mail | Antonyi@ecoplastindia.com | Website | www ecoplastindia com

NOTICE

NOTICE is hereby given that the Thity Ninth Annual General

Meeating (AGM) of the members of Ecoplast Limited will be held

on Saturday, 28thAugust 2021 at 11.00 AM. IST through Video

Conferancing ("VC") / Other Audio Visual Means ("OAVM") to

fransact the business, as sal out in the Notice of AGM which will

be circulated for convening the AGM. This is in view of the
continuing COVID-19 pandemic and in compliance with the

General Circular No. 20/ 2020 dated May 5, 2020 read with

Ganeral Circular No. 14/2020 dated Apnl 8, 2020 and General

Circular No. 17/ 2020 dated April 13, 2020 and General Circular

No. 2/ 2021January 13, 2021 issued by the Ministry of Corporate

Affairs (collectively referred to as "MCA Circulars™), Circular No

SEBIHO/CFD/ICMD1/CIR/P/2020/79 dated 12th May. 2020 and

January 15, 2021 Issued by the Securties and Exchange Board

of India ("SEB| Circulars®) and relevant provisions of the

Companies Act, 2013 and Secunties and Exchange Board ol

Indla (Listing Obligations and 0Disclosure Requirements)

Regulations, 2015

The Instructions for joining the AGM are being provided in the

Motice of the AGM and attendance of the Shareholders attending

the AGM through VCIf OAVM will bé countad for the purpose of

reckoning the quorum under Section 103 of the Companies Act

2013,

The Notice of the AGM along with the Annual Report 2020-21 is

being sent by alectronic moda to those shareholders whosa e-

mall addressas are registerad with the Company / Depository

Partlcipants/Registrar and Share Transfer Agent (RTA) in

accordance with the aforesaid MCA circulars and said SEBI

Circulars., The Notice and Annual Report 2020-21 will also be

avallable on the Company's websile

hitps:/f'www. ecoplastindia.com/ websites of BSE Limited at and
on the wabsite of NSDL 1.e. www.evoting.nsdl.com

The Company is pleased to provide tha facility of e-voling to its

Shareholders, 1o enable them 1o cast their voles on the

rasolutions proposed 10 be passed al the AGM by electronic

meéans, using remote e-voting system (e-voling from the place
other than venue of the AGM) as well as e-voting during the
proceading of the AGM (collectively referred as e-voting®). The

Company has engaged the services of National Securities

Depository Limited (NSDL), for providing the e-voting facility to

the Shareholders.

Tha instructions for e-voling are provided in the Notice of the

AGM.Shareholders whose Emaill IDs are already registered with

the Company! Depository/RTA, may follow the Instructions for e-

voting as provided in the Notice of the AGM

Members who have still nol registered their e-mail ID are

requasted to get their e-mail 1D registered on or before 20th

August 2021 as follows:

A) Sharas in Physical Mode: please provide Folio No., Name of
shareholder, scanned copy of the share cerificale (front and
back). PAN (self-aftested scanned copy of PAN card)
AADHAR (self-altested scanned copy of Aadhar Card) by
email to M/s TSR Darashaw Consultanits Private Limited
Registrar and Transfer Agent at csg-unitiicphndia.co.in/
Company at investori@ecoplastindia.com

B) Shares in Dematerialized Mode; please provide Demat
account details (CDSL-16 digit beneficiary ID or NSDL-16
digit DPID + CLID), Name, clieml master or copy of
Consolidated Account statement, PAN (self-attested scanned
copy of PAN card), AADHAR (sell-attested scanned copy of
Aadhar Card) to M/s TSR Darashaw Consultants Pnvate
Limited, Registrar and Transfer Agent at csgQ-
unit@tcplindia.co.ind/ Company at investor@ecoplastindia
com for sending the notice through email and also get the
details updated in your demat account for future purpose

epaper.indianexpress.com

Ahmedabad
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24 new Games-related Covid cases
reported, IOC defends Olympics

PRESS TRUST OF INDIA
Tokyo, July 29

THE TOKYO OLYMPICS or-
ganisers on Thursday an-
nounced 24 new Covid-19
cases, including three athletes,
the highest one-day figures so
far at the Games, even as the
organisers insisted that the
showpiece is not behind the
record surge in the host city.

The city logged in an all-
time high of 3,865 positive
cases on Thursday. Three new
deaths were recorded with 81
patients being described as
"severe cases".

Reacting promptly, the In-
ternational Olympic Commit-
tee's (IOC) spokesperson Mark
Adams said the Games are not
responsible for the surge in
coronavirus infections in
Tokyo, according to public
broadcaster NHK.

The fresh additions took
the total number of Games-re-
lated cases to 193.

Authorities are alarmed by
theJapanese capital settingan
all-time high and closingin on
4,000 cases, only a day after
crossing the 3,000 mark for
the first time.

sicom

The host city is in a state of
emergency with Covid-19 in-
fections at a record high.

Out of the 24 positive cases,
six are Games-concerned per-
sonnel and 15 are contractors,
besides the three athletes.

Tokyo had recorded 3,177
cases on Wednesday, while
the Covid-19 infection num-
bers for the whole country
was an all-time high of 9,583,
the first time the figure has
topped 9,000.

On  Wednesday, 16
Olympics-related cases were
reported but none were ath-
letes and none were staying in
the Games Village.

SICOM LIMITED
AU W17 E o |Registared Office: Soitaie Corparate
Mumbai - 400 093, Tel No:- (022) AB572

¥, Buiding No. 4, Chakala, Andhari (East)|
00, Website: www sicomindéa com

EXPRESSION OF INTEREST (EOI} FOR PURCHASE OF ASSET IN POSSESSION
SICOM Limited, a Pubic Financial instaution, mvites Expression of Interest (EQis) [atest by August
20, 2021 aongwih EMD (@ 1% of offer price from Interested parties for purchase of immoveable
property bieing Residensial Flat agmeasuring £16.03 5q. mirs. (6,631 50. ft.) carpet area, exchiding
the fire pscape passage, reuge fterace) imoat ower beds / service areas admeasuring 15,165q
irs: (6,621 5850, 1L} Iorming partal the common areas o the 52ad {South East) level (37t Floor)
Toqgeter with garapa’s atmeasurag 74.32 sq. mirs. (800 sq. f1.) buill up and godown admeasuring
1858 50, mirs. (200 5q. ] of the bullding known as "Palals Rayale® bearing Piot Mos. 56 and &
Carastral Survey Nos, 283 (Parn, 289 (Part), 1/1540 (Fart), 2/1540 (Part) and 31540 (Part) of
Lower Parel Division at Ganpatrao Kadam Marg. Worli, Mumbai-400 018
The detads of assets and the terms and condifions of sale are available on our website
fia,com. The party with the highest affer shall get the rigt of first refusal undar Swiss

assal

Place - Mumbai
Date - Juily 30, 2021

Or Nitin Jawale, 1AS
{Managing Director)

The total number of cases
in the Games village currently
standsat 23.

The organisers had said
38,484 people from abroad
had entered Japan for the
Games till Monday.

Japan has kept its cases and
deaths lower than many other
countries, but its seven-dayav-
erage is increasing, according

to the country's health
ministry.
Meanwhile, the I0C

spokesman Adams said there
was nothing to suggest a link
between the Games and the
rising figures.

"As far as I'm aware there's
not a single case of an infec-
tion spreading to the Tokyo
population from the athletes
or Olympic movement," he
told reporters here.

"We have the most tested
community probably any-
where...in the world, on top of
that you have some of the
toughest lockdown restric-
tions in the athlete's village,"
headded.

The organisers also insisted
that the Gamesare not burden-
ing the city's medical system.

® RESURGING VIRUS

Delta’s spread is testing even
stringent ‘Covid zero’ defenses

Among the hardest
hit is Australia,
where delta is
slipping through the
mandatory hotel
quarantine system
far more easily than
past strains

BLOOMBERG
July 29

THE RISE OF the highly-conta-
gious delta variant is challeng-
ing even the most aggressive
Covid-19 containment
regimes, an ominous sign as
economies look to open up and
return to pre-pandemic life.

An outbreak that started at
an airport in the eastern Chi-
nese city of Nanjing is testing
that country’s zero-tolerance
measures, which are some of
the most sweeping and com-
prehensive in the world.

New infections are rising by
the dozens and seeding subse-
quent clusters around China
despite well-honed systems of
mass testing and stringent
quarantines. Beijing reported
its first locally transmitted in-
fection in sixmonths on Thurs-
day,linked toan outbreakin the
southern province of Hunan
among people who'd recently
been to Nanjing.

The variant is scaling some

RESTILE CERAMICS LIMITED
(CIN:L26931GJ1986PLC102350)

Registered Office: 204, Sakar Complex, Opp. ABS Tower, Vaccine Crossing,
0ld Padra Road, Vadodara-390015, Gujarat Phone: 9998219763
Website: www.restile.com E-mail: restie@accountscare.com
"NOTICE OF THE 35TH ANNUAL GENERAL MEETING,
E-VOTING AND BOOK CLOSURE INFORMATION

(Under Regulation 6 of the Insofvancy and Bankrupicy Board of India (insovancy Resalution

Progess for Comorate Persons) Regulatians, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
[DESIMRAN CARTONS PRIVATE LIMITED]
RELEVANT PARTICULARS

11 Name of comorate deblor_______ ﬁm"jf.%".fi rions Private Limited |
%1 Dase of incomoration of comorate debtor | g% L%%U%“
3. | Authority under which comparate debior is Cumpanr incorporated under the
incarporated | registered Companies Act, 1956 registered wit
Reqgistrar of Companies, Maharashira

Notice is hereby given that:

1. The Thirty-Five (35") Annual General Meeting (AGM) of the Shareholders of Restile]
Ceramics Limited (‘the Company’) will be held on Wednesday, August 25, 2021 af
12:00 Noon (IST) through Video C ing (VC) / Other Audio-V | Means]

of the toughest virus defenses,
with “Covid Zero” places —
countries that had snuffed out
theviruswithin theirborders —
still seeing outbreaks despite
strict anti-virus measures.
Among the hardest hit is
Australia, where delta is slip-
ping through the mandatory
hotel quarantine system far
more easily than past strains
and taking advantage of a low
community vaccination rate.A
delta-fueled outbreak even
forced Sydney, despite its effi-
cient contact tracing and test-
ing apparatus, into weeks of
lockdown, with cases climbing
tonearly 3,000 since mid-June.
In China, the first infections
wereamong nineairport clean-

ers. The cluster quickly ex-
panded to their close contacts,
then toa handful of otherloca-
tions, leading to nearly 200
confirmed Covid cases as of
Thursday. It’s one of China’s
biggest outbreaks since a wave
concentrated in the country’s
northeast saw more than 2,000
infections last winter.

Officials have confirmed
that the new outbreak s caused
by the delta strain, which has
beendrivingaresurgenceinin-
fections across the world.

The variant, which first
emerged in India and is more
transmittable than other
strains, is exposing the limita-
tions of the strategy of virus
elimination, which is also fa-

vored by New Zealand and Sin-
gapore. Taiwan, which went
months without any infections
at all last year, recently backed
away from Covid Zero, saying it
was no longer targeting nil cases
but transitioning toward a strat-
egy of living with the virus.

Many of the people infected
in China,including the Nanjing
airport workers, had been fully
vaccinated — and only four
have developed severe cases of
the disease —according to offi-
cial data. The numbers signal
that the immunity generated
by China’s vaccines while
enough to ward off critical ill-
ness and death, is still insuffi-
cient to prevent the spread of
thevariants.

Nanjing is ramping up
Covid measuresas the outbreak
added 18 more cases on Thurs-
day. All residential compounds
have been placed under lock-
down, and the city is starting a
third round of virus testing for
its more than 9 million people.
The airport has canceled most
flights and its staff have been
placed under restrictions.

The infected Beijing resident
islikely connected toa clusterat
an outdoor theater perfor-
mance in Hunan,where the au-
dienceincluded infected people
who had traveled to Nanjing. It’s
thefirstlocal infection recorded
intightly-guarded Beijing since
the start of the year, when an
outbreak in nearby Hebei
provinceled to sporadic cases in
the Chinese capital.

The cluster has placed
every one of the roughly 3,000
theater-goers in Hunan at risk
of infection, local authorities
said, indicating that the num-
ber could grow.

The Chinese vaccines’ effi-
cacy in preventing sympto-
matic Covid has ranged be-
tween 50 to 80% in studies,
lower than the more than 90%
effectiveness for the potent
mRNA vaccines developed by
Pfizer and its German partner
BioNTech,as well as Moderna.

Countries including Thai-
land and United Arab Emirates
that initially relied on Chinese
vaccines have decided to offer
booster shots to some fully-vac-
cinated people to provide better
protection against the delta
strain. Globally, the variant has
already forced the US to insti-
tute new mask mandates, de-
layed a reopening in Singapore
and put other Australian cities
under lockdown.

Despite its largely closed
borders, China has also seen
more frequent virus flareups
since the beginning of this year
asvariants from other hotspots
around the world get in, often
throughworkers in high-riskar-
eas such as airports and cargo
centers.

The outbreaks, while mini-
mal compared to clusters in
parts of the US and Southeast
Asia,are putting pressure on of -
ficials to rethink the vaccina-
tion campaign to possibly in-
clude booster shots.

Big Tech starts requiring vaccines;
Twitter closes re-opened US offices

(OAVM) in compliance with General Circular No. 14/2020 dated April 08, 2020
17/2020 dated April 13, 2020, 20/2020 dated May, 5 2020 and 02/2021 dated|
13.01.2021 and other applicable circulars, if any, issued by the Ministry of Corporate}
Affairs (MCA) and Circular Nos. SEBIHO/CFD/CMD1/CIR/P/2020/79 dated 12" May|
2020 and SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated 15th January, 2021 issued by
the Securities and Exchange Board of India (SEBI) (herein after collectively referred|
to as ‘Circulars’) vide which, companies are allowed to hold AGMs through VC/OAVM,
without the physical presence of members at a common venue. Hence, the 35" AGM|
of the Company shall be held through VC/OAVM to transact the business as set forth)
in the Notice of the 35th AGM dated June 22,2021. Members ting through the]

India.

Hon's% RELT Murmbal Bench Order
Pronounced on: - 23rd July, 2021

Copy of Order Upboaded on the Website:-

208 July, 2024
Tdth January,

Wi, Vivek Muralidhar Dabade

| Tnsofvency commencement date in
respect of cororate debtor

|7 | Estiimated date of ciosure of insolvency
resolufion proce:

Name and registration number of the il

insalvency professional acting as interim | 1BBI ﬂculsmun Nu \EBL IPA-001P-
resolufion

. | Aciress and e-mail of the interim B-13, Trupti Ganden Near Hatshal Palace,
resolution professional, as registered with | Wi in BK I, Pune-411

b

©

VC/ OAVM facility shall be reckoned for the purpose of quorum under Section 103 of
the Companies Act, 2013.

2. In compliance with the Circulars, electronic copies of the Notice of the 35" AGM and
Annual Report 2020-21 have been sent to all the members whose email IDs are
registered with the Company/Depository Participant(s). These documents are also
available on the website of the Company at www.restile.com, Stock Exchange
websites i.e. BSE Limited (BSE) at www.bseindia.com and also on the CDSL's
website at https://www.evotingindia.com, an agency appointed for conducting
Remote e-voting, e-voting during the process of AGM and VC. The dispatch of
Notice of the AGM through emails has been completed on 29" July, 2021.

3.Notice is also hereby given that pursuant to the provisions of Section 91 (1) of the
Companies Act, 2013 and Regulation 42 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015, the Register of Members and Share
Transfer Books of the Company shall remain closed Thursday, August 19, 2021 to
Wednesday, August 25, 2021, (both days inclusive) for the purpose of 35" AGM.

4. In terms of Section 108 of the Companies Acl 2013 read with amended Rule 20 of
the Companies an Rules, 2015 and
Regulation 44 of the SEBI (Listing Obligations and Disclosure Requirements)

atgoan
the Board Emad. Lavwekdabhdde@gmwl £om
Address and e-mall To be used Tor B-13, Trugli Garden, Near Harshal Paface,
correspondence with the interim Wadgoan BK Il Pune-411051

resolution professional Ernas: desimrancirp@gmail.com
Last dafe Tor submission of clams T1th August, 2021

11

12| Classes of creditors, if any, under clause | Rlot Applicable
(b} of sub-Section (64) of sectian 21
ascertained by the Interim resolution
professional

13| Wames of nsolvericy Professionals Tlat Applicable

identified to act as Autharised
Representative of creditors in a class
;!hree names for each class)
[T4]7a) Refevani Forms and
(IJ) Details of authorized
are available al
atic:2 is hereby given that the National Gompany Law Tribunal has ordered the commencement of 3
carporate instivency resaluion process of the DeSimran Cartons Private Limited an 23rd July,
2021,

Web Tink:
https:/ibbi.gov.in

The creditors of DeSimran Cartons Private Limited, are harsby called upan to submil their claims
witn praot an or before 111h August, 2021 50 the meim resolution prafessional at te address
menfioned aganst eiry Ko, 10,

The financal creditors :hal\ submit their claims with peoof by electronic means caly. A8 other

Regulations, 2015, as amended from time to time, the following is

available to the Shareholders of the Company

Members holding equity shares either in physical form or dematerialization form, as

on the cut-off-date (Record date) Wednesday, August 18, 2021, may cast their vote

electronically on the business as set forth in the Notice of the 35th AGM dated June

22, 2021 through the electronic voting system of Central Depository Services (India)

Limited (CDSL)

All the members are hereby informed that —

i. The business as set forth in the Notice of the 35" AGM dated 22" June, 2021, shall
be transacted through remote e-voting and e-voting during the AGM;

ii. The remote e-voting shall commence on Saturday, August 21, 2021 (10.00 Hrs. IST);

iil. The remote e-voting shall close on Tuesday, August 24, 2021 (17:00 Hrs. IST);

iv. The cut-off-date (Record date) for determining the eligibility to vote by remote
e-voting and/or e-voting system at the AGM shall be Wednesday, August 18, 2021;

V. Any person, who acquires equity shares of the Company and becomes a member
of the Company after dispatch of the Notice of the AGM and holding equity shares
as on the cut-off-date (Record date) i.e. Wednesday, August 18, 2021, may obtain/
generate the login ID and password as per the instructions given in the Note no. vii
of the Notice of the 35" AGM dated June 22, 2021.

vi. Members may note that:
a)The remote e-voting module shall be disabled by CDSL beyond 17:00 Hrs. IST on

Tuesday, August 24, 2021 and once the vote on a resolution is cast and confirmed
by the member, the member shall not be allowed to change it subsequently;

b)The facility for e-voting will also be made available during the AGM and those
members present in the AGM through VC facility, who have not cast their vote on
the resolutions through remote e-voting and are otherwise not barred from doing
50, shall be eligible to vote through the e-voting system at the AGM;

c)The members who have cast their vote by remote e-voting prior to the AGM may
also attend the AGM but shall not be entitled to cast their vote again;

d)A person whose name is recorded in the Register of Members or in the Register
of beneficial owners maintained by the depositories as on the cut-off-date (Record
date) i.e. Wednesday, August 18, 2021 only shall be entitled to avail the facility of
remote e-votingand/or e-voting at the AGM and for participation at the AGM.

vii. The manner of voting remotely, for members holding shares in dematerialized model|
physical mode and for members who have not registered their email addresses, is
provided in the Notice of the AGM. The details will also be made available on the
website of the Company. Members are requested to visit www.restile.com to obtain
such details.

viii. Members holding shares in dematerialized mode, who have not registered/ updated
their email addresses/ Bank Account Details with their Depository Participants, are
requested to register/ update the same with the Depository Participants with whom
they maintain their demat accounts and Members holding shares in physical mode,
who have not registered / updated their email addresses/ Bank Account Details with
the Company, are requested to register / update the same with the Company by
sending an e-mail at restile@accountscare.com by quoting their Folio Number and
attaching a self-attested copy of PAN in order to facilitate the Company to serve the
documents through the electronic mode and to receive copies of the Annual Report
2020-21 along with the Notice of the 35" AGM, instructions for remote e-voting and
e-voting during AGM and instructions for participation in the AGM through VC.

ix. The Company has appointed Mr. Niraj R. Trivedi, Practicing Company Secretary,
Vadodara, Gujarat as the Scrutinizer to scrutinize the e-voting process in a fair and
transparent manner.

x. In case of any query, members may refer to the Frequently Asked Questions (FAQs)
and e-voting user manual available at www.evotingindia.com under help section and
for any grievances connected with e-voting facility, may contact helpdesk
(02223058738, 23058542) at CDSL, A Wing, 25" Floor, Marathon Futurex, Mafatlal
Mill Compounds, N. M. Joshi Marg, Lower Parel (E), Mumbai - 400013, or send an
email to helpdesk.evoting@cdslindia.com. The members who require technical
assistance to access and participate in the meeting through VC may contact the
above help line numbers.

By Order of the Board
For Restile Ceramics Limited
Ravi Kiran Sukumar
Company secretary

Place: Vadodara
Date: 28.07.2021

thaciain prantin persan, by post or by electrenic means.
Afinancial credos belanging to a class, as Iisted apainst the enry Ro. 12, shallindicatits ahaice of
autharised amang the three i listed agairt enry No.13
10 20t a5 authorised eprasen wunlmeclassgsnumyclass;mmeCA [Not Appicable)

ur

Sa¢
M. Vivek Muralidhar Dabhade
Interim Resalution Professional
1BBI Resgistration No. IBBIIPA-D01/IP-PDO306/2017-18/ 10570
Date: 30t July 2021 Place: Pune

BLIC ANNOUNCEMENT
(Undsr Regulation & of the Insolvency and Bankruptcy Eoard af India
iInsalvency Resolufion Process for Gorporate Persons) Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
BIL INFRATECH LIMITED

FRELEVANT FaRTIGLII.MS
IL Irratect

] Hame of corporate ose n Lnited
| 2. | Date of incorporation of corporate debior zgn? 2010
3| Authieity unger which comorate debioe | Repistar of Gormpanies, Rokaks
| lis inoomorated { d
| Comorale idetity N, Lnited Liabilty | UAS400WBZ010PLG 151807
| | identification No.of corparate debior
5. | Address of the reqiswered ofice and 3772, Chinamark. New Town, Rajarnal Main Foad,
principal office (f any) of corporate P0.- Hatiara, Kolata Parganas Marth,
blor st Bergal- 700157
6. [ Insalvency commencement Gaie in ZB0T-2021
ruspect of comarata debtor
T. | Estimaied dale of cusure of Inscivency [ 23.01.2022
| rstiution process
8. | Wame and registraton number of the ‘Subodh Kumar Agrawal

insabvenicy profassianal acting & e
esoluon prolossional__
‘Address and e-mail of e ienm Witrss: 1, Ganesh Chanra Awerie, Room So-301, |
resolution professional, as regisiered 3m Rwr Kolkata - 700 013

with the Boand B
1| Address and e-mall io b used for
| commespandance wi the intarm
|| rescluion professional

[T Lasi clte for suberission of claims
(Classes of crediors, f any, under clause  [NA
(b} of sub-section [BA) of secsion 21,
| ascertained by the intesim resolution

Regn o - IBBIIPA-OD1P-PODDS7/2017-18/1D163

o|

‘mmss e Chans v Ao T 3, ||
Jnd Roar, Kolketa — 700 013

=

13| Wames of Insohvency Professionals: NA
inerifiad to act as Autharised
Fregresamiative of credifors in a class
(Thres nams lor each class)

14| (al Retevard Forms and i Nms 1/iobi. govinfhiome downloads
{b} Dtits of auorized )

|| representaiives ae available at
Motice is hareby given that the Mational Company Law Trbunal (Kolkata Beach) has ordared
the commencement of 8 corporale insolvency resolution process of the M's BIL Inratech
Limsted an 26 07 2021

The craditors of “Wis BIL Infratech Limited”, are hereby called upon to submit their ciaims
with praof on or before 11-08-2021 to the interim resolufion professional at the address
mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All ather
creditors may submit the claims with proof in persan, by post or by electronic means.

A financial creditor bebonging 10 3 ¢lass, as ksted against the entry No. 12, shall indicata its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class [specify class] in Form
CA

Submission of false or misleading proofs of :Iaurn shal\ attract penalties.
Subodh Kumar Agrawal
\nL«rim Rasolution Professional of
Date; 29-07-2021 M BIL Infratech Limited
Kolkata |BEVIPA-D01/IP-POD0BT/2017-18/10183

ﬁ_i-nanci“. ep' .in

REUTERS
. Corporate (dentity flo. / Linited Labilty | L7 4948 T July 29
Identification No. of corporate dedtor
reqistered office an Fulkarni House, 2nd Foor, Ghantall Road,
principal office {if any) of corporate debter Naupada, Thane-400602, Maharashira, TWITTER IS SHUTTING its re-

opened offices in United States,
while other big tech companies
are making vaccination
mandatory foron-campus em-
ployees,as the highly infectious
Delta Covid-19 variant drivesa
resurgence in cases.

Alphabet's Google and
Facebook said on Wednesday
allUS employees must get vac-
cinated to step into offices.
Google is also planning to ex-
pand its vaccination drive to
other regions in the coming
months.

Twitter, which on Wednes-
day also paused future office
reopenings, had started allow-
ing employees back to its cam-
puses in San Francisco and
New York at 50% capacity
about a fortnight ago after
more than 16 months.

US coronavirus cases have

been rising due to the Delta
variant, which emerged in In-
dia but has quickly spread and
now accounts for more than
80% of US coronavirus cases.

Health authorities on Tues-
day said Americans fullyvacci-
nated against Covid-19 should
go back to wearing masks in
indoor public places in regions
where the coronavirus is
spreading rapidly.

San Francisco-based ride-
hailing company Lyft, which

had already made vaccinations
mandatory for employees re-
turning to the office, post-
poned its reopening to Febru-
ary from September.

"We anticipate the Covid
situation will remain fluid for
the upcoming months, mak-
ing it difficult for us to land a
clear return date without a
possibility of moving it again,"
Lyft CEO Logan Green saidina
memo to staff.

Accordingtoa Deadline re-

port, streaming giant Netflix
hasalso implemented a policy
mandating vaccinations for
the cast and crew on all its US
productions.

Apple plans to restore its
mask requirement policy at
most of its US retail stores,
both for customers and staff,
even if they are vaccinated,
Bloomberg News reported.

Apple and Netflix did not
immediately respond to re-
quests for comments.

Many tech companies in-
cluding Microsoft and Uber
have said they expect employ-
ees to return to offices,months
after pandemic-induced lock-
downs forced them to shift to
working from home.

Google also said on
Wednesday it would extend
its work-from-home policy
through Oct. 18 due to a re-
cent rise in cases caused by
the Delta variant across dif-
ferent regions.

From Facebook to Twitter, Big Tech sees
social commerce driving sales growth

SHEILA DANG &
NIVEDITA BALU
July 29

LED BY FACEBOOK, social
media platforms from Alpha-
bet's YouTube to Snap and
Twitter are investing heavily
in shopping features to drive
revenue growth, a major
theme that emerged during
second-quarter results over
the past week.

The companies are vying
fora piece of the so-called so-
cial commerce industry,
which relies on users' ability
to discover and buy products
through social media apps
and is expected to balloon to
$50 billion from $36 billion
inannual sales by 2023 in the
United States according to re-
search firm eMarketer.

The success of social com-
merce stems in part from
product targeting based on
user interests, with sales gen-
erating more data that can be
used for future advertising
and merchandise placements.

Facebook, widely consid-
ered the leader in social com-
merce,and Google helped re-
tailers bring in sales in the
last quarter,with ecommerce
player Shopify saying the
growth rate of products sold
through the two tech compa-
nies' platforms was "several
times that" of websites run by
the merchants themselves.

Facebook CEO Mark
Zuckerberg said that enabling
commerce and making it eas-
ier for businesses to commu-

with  customers
through its Messenger and
WhatsApp apps was "the
right long-term bet."

Retailers are increasingly
hopping on to the trend as
Covid-19 restrictions weigh
on brick-and-mortar sales.

Brands ranging from lux-
ury fashion house Burberry
to fast fashion giant H&M
have signed up celebrities
and influencers to get mil-
lions of their followers to
make purchases off
ephemeral stories or posts by
asking them to "swipe up to
purchase”.

While the business is small
for now, the social media gi-
ants are eyeing the data gen-
erated from users' shopping
and browsing habits for tar-
geted advertising. The scram-
ble for user data has become
even more crucial as recent
privacy changes from Apple

nicate

limit tech companies' ability
to track iPhone users and
serve personalised advertis-
ing,ad experts have said.

Facebook launched Shops
in May 2020 during the
height of the pandemic, lur-
ingbrands with an easy way to
sell items directly through
Facebook and Instagram and
consumers with a curated and
personalized way to discover
trendy clothes or home goods.

Facebook was the top so-
cial commerce platform ac-
cording to a survey con-
ducted by eMarketer in June
2020, with 18% of respon-
dents saying they had pur-
chased a product via Face-
book. That compared with
11% for Facebook-owned
Instagram and 3% for
Pinterest.

Even as restrictions lift,
analysts say the demand for
shopping online is unlikely

toretreat.

"People have gotten ac-
customed to buying online,"
said Edward Jones analyst
Dave Heger. "I don't think
that they're going to go com-
pletely back to the level they
were at before in terms of
purchasing at brickand mor-
tar stores."

Snap is investing in aug-
mented reality technology
designed to help users virtu-
ally try on items like watches,
jewelry and other apparel to
cut down on returns, a major
problem faced by online
retailers.

Snapchat users can take a
photo of a friend's outfit with
the app and find similar looks
or product recommenda-
tions, Snap chief executive
Evan Spiegel said last week
during the company's earn-
ings conference call.

"The holy grail of advertis-
ing is to actually sell mer-
chandise," said Rich Green-
field, a partner at LightShed
Partners, in a note on Snap
last week.

"While these initiatives
are still in the early stages, we
believe an increasing number
of brands want to be associ-
ated with where commerce is
headed."

Popular short-form video
app TikTok is testing live-
streamed shopping with se-
lect brands in the UK, allow-
ing viewers purchase clothes
as an influencer models the
item in real time during a
live video. —REUTERS



